
GOVERNMENT OF INDIA 
COMMERCE AND INDUSTRY 

LOK SABHA

UNSTARRED QUESTION NO:3390
ANSWERED ON:20.08.2004
IMPORT OF AGRICULTURAL PRODUCTS 
Panda Shri Prabodh

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) whether the Government have allowed import of agricultural products from certain countries by reducing the rate of import duty: 

(b) if so, the reasons therefor; 

(c) the details of agricultural items on which import duty has been reduced and the names of countries to whom this facility has been
given; 

(d) the extent to which import of agricultural products has increased as a result thereof; and 

(e) the impact of such imports on the prices of domestic agricultural products?

Answer
THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY ( SHRI E.V.K.S. ELANGOVAN) 

(a) to (e) : The Government has allowed import of agricultural products on a preferential basis under Free Trade Agreements (FTAs)
and Preferential Trading Agreements (PTAs) with the following countries/regions:- 

(i) India-Sri Lanka Free Trade Agreement which was signed on 28th December, 1998 and the implementation began in March, 2000.
India allows duty free access to all agricultural items under the India-Sri Lanka FTA except for items in the Negative List. The import of
tea is allowed into India from Sri Lanka under Tariff Rate Quota at a preferential duty of 7.5% for 15 million kgs annually. The
agricultural items in the Negative List of items under the India-Sri Lanka FTA is at Annex-I. 

(ii) India also has bilateral trade treaties with Nepal and Bhutan, under which duty free imports are allowed, from these two countries
on the principles of non-reciprocity. 

(iii) India has also exchanged tariff preferences under the SAARC Preferential Trading Arrangement (SAPTA). 

(iv) India has also granted tariff preferences under Bangkok Agreement, a PTA, of which Bangladesh, China, India, Republic of Korea
and Sri Lanka are members. 

(v) India has entered into a PTA with Afghanistan in the year 2003 under which tariff concessions on agricultural items are being
exchanged on a non-reciprocal basis. 

India has also finalised some agricultural items under the Early Harvest Programme under the Framework Agreements with ASEAN
(Association of South East Asian Nations comprising Brunei, Cambodia, Indonesia, Lao PDR, Malaysia, Myanmar, Philippines,
Singapore, Thailand and Vietnam) and Thailand on which tariff preferences will be available. 

The list of agricultural products on which India is granting concessions under SAPTA, Bangkok Agreement, India - Afghanistan
Preferential Trade Agreement and Framework Agreements with ASEAN and Thailand is at Annex-II. 

As per the estimates the import of agricultural products has increased by 18.4% during 2003-04. 

Department of Agriculture and Co-operation has received a number of representations pointing out the adverse impact of duty free
import of certain agricultural products from Sri Lanka. 

Annex-I 

Negative List under India Sri Lanka FTA (No concessions on these items) 

HS CODE    DESCRIPTION 

08.01   0801.11  Coconut desiccated 
0801.19    Coconuts. other 
12.03   1203   Copra 
15.13   1513.11  Coconut (copra) oil and its fradions: Crude Oil 
22.03   2203   Beer made from malt 
22.04     Wine of fresh grapes. induding fortified wines: Grape
    must other than that of heading No. 20.09 

  2204.1   Sparkling wine 
    Other wine; Grape must with fermentation prevented 
    or arrested by the addition a alcohol: 

  2204.21  In containers holding 2L or less
  2204.29  Other 
  2204.3   Other grape must 

22.05     Vermouth and other- wine of fresh grapes
    flavoured with plants aromatic substances- 

  2205.1  In containers holding 2L or less 

  2205.9   Other

22.06   2206   Other- fermented beverages (for example. cider.
    perry mead); mixtures of fermented beverages  
    and non-alcoholic beverages. not elsewhere specified 
    or included.

22.07    Undenatured ethyl alcohol of an alcoholic  strength 
    by volume of 80% vol or higher, ethyl alcohol and other
    spirits, denatured, of any strength

  2207.1  Undenatured ethyl alcohol of an 
    alcoholic strength  by volume of 80% vol or higher,

  2207.2   Ethyl alcohol and other spirits. denatured. of any strength. 

22.08     Undenatured ethyl alcohol of an alcoholic strength
    by volume of less than 80% vol; Spirits. Liqueurs
    and other spirituous beverages 

  2208.2   Spirits obtained by distilling grape wine or grape marc 
  2208.3   Whiskies` 
  2208.4   Rum and tafia
  2208.5   Gin and Geneva 
  2208.6   Vodka. 
  2208.7  liqueurs and cordials ; 
  2208.9  Other 

Annex-II

Concessions granted by India under SAARC Preferential Trading Arrangement (SAPTA)

S.No. HS Code  Description   Extent of concession 
        to Member Countries 
        (Pakistan and Sri Lanka)

       Extent of concession to LDCs (Bangladesh, Bhutan, Maldives and Nepal)

1 0603.10  Fresh     25%
2 0603.90  Other     25%
3 0701.90  Other     15%
4 0708.10  Peas     10%
5 0708.20  Beans     10%
6 0708.90  Other leguminous vegetables  10%
7 0713.10  Peas      10%
8 0713.20  Chick Peas (garbanzos)   10%

9 0713.31  Beans of the species Vigna 
   Mungo, Hepper or Vigna radiata  10%

10 0713.32  Small red (adzuki) beans  10%
11 0713.33  Kidney beans incld. White pea beans  10%
12 0713.39  Other     10%
13 0713.40  Lentils     10%
14 0713.50  Broad Beans and Horse Beans  10%
15 0713.90  Other     10%
16 0802.50  Pistachios    10%
17 0802.90  Other     60%
18 Ex.0802.90 Areca nuts    50%
19 0804.10  Dates     20%
20 0804.20  Figs     20%
21 0804.30  Pineapple    60%
22 0804.30  Pineapples    75%
23 0804.50  Guavas, mangoes and mangosteens  15%
24 0805.10  Oranges     10%
25 0805.20  Mandarins    20%
26 0805.30  Lemons     20%
27 0805.90  Other Citrus Fruits   20%
28 0806.10  Grapes fressh    10%
29 0806.20  Grapes dried    10%
30 0807.11  Water.melons    20%
31 0807.20  Papaws     20%
32 0809.10  Apricots, fresh    10%
33 0810.90  Jack Fruit    60%
34 0810.90  Other     75%
35 0811.90  Other     15%
36 0812.90  Other     15%
37 0813.10  Apricots    20%
38 0813.40  Pine nuts    10%
39 0904.11  Neither crushed nor ground  15%
40 0904.12  Crushed or ground   15%

41 0904.20  Fruits of the genus Capsicum or  15%
   of the genus Pimenta, dried or 
   crushed or ground

42 0906.10  Neither crushed nor ground  15%
43 0906.20  Crushed or ground   15%
44 0907.00  Cloves (whole fruit, cloves and stems) 90%
45 0908.10  Nutmeg     50%
46 0908.20  Mace     50%
47 0910.10  Ginger     15%
48 0910.30  Turmeric (curcuma)   15%
49 0910.50  Curry     15%

50 0910.91  Mixtures referred to in Note 1 (b)  15%
   to this Chapter 

51 0910.99  Other     15%
52 1105.20  Flakes, granules and pellets  15%
53 Ex.1106.30 Coconut milk powder   25%

54 1209.30  Seeds of herbaceous plants cultivated 
   principally for their flowers  10%

55 1211.10  Liquorice roots    10%

56 1211.90  Plants and parts of plants used for 
   perfumery, pharmecy or for insecticidal,
   fungicidal or similar purposes  10%

57 1301.10  Lac     15%
58 1301.90  Resin-Gum    15%
59 1501.00  Pig fat (including lard) and poultry fat, other than that of heading No. 02.09 or 15.03.     50%
60 1502.00  Fats of bovine animals, sheep or goats, other than those of heading No. 15.03.     50%
61 1503.00  Lard stearin, lard oil, oleostearin, oleo-oil and tallow oil, not emulsified or mixed or otherwise prepared. 50%
62 1504.10  Fish-liver oils and their fractions             50%
63 1504.20  Fats and oils and their fractions, of fish, other than liver oils         50%
64 1504.30  Fats and oils and their fractions, of marine mammals           50%
65 1505.10  Wool grease, crude   50%
66 1505.90  Other     50%
67 1506.00  Other animal fats and oils and their fractions, whether or not refined, but not chemically modified.  50%
68 1507.10  Crude oil, whether or not degummed 50%
69 1507.90  Other     50%
70 1508.10  Crude oil    50%



71 1508.90  Other     50%
72 1509.10  Virgin     50%
73 1509.90  Other     50%

74 1510.00  Other oils and their fractions,  50%
   obtained solely from olives,
   whether or not refined, but not 
   chemically modified, including blends 
   of these oils or fractions with oils 
   or fractions of heading No. 15.09.

75 1511.10  Crude oil    50%
76 1511.90  Other     50%
77 1512.11  Crude oil    50%
78 1512.19  Other     50%

79 1512.21  Cotton-seed oil and its fractions -  50%
   Crude oil, whether or not gossypol 
   has been removed

80 1512.29  Other     50%

81 1513.11  Coconut (copra) oil and its fractions  50%
   Crude oil

82 1513.19  Other     50%
83 1513.21  Palm kernel or babassu oil and fractions thereof - Crude oil         50%
84 1513.29  Other     50%
85 1514.10  Rape, colza or mustard oil and fractions thereof, whether or not refined, but not chemically modified - Crude oil 50%
86 1514.90  Other     50%
87 1515.11  Linseed oil and its fractions - Crude oil             50%
88 1515.19  Other     50%
89 1515.21  Maize (corn) oil and its fractions - Crude oil            50%
90 1515.29  Other      50%
91 1515.30  Castor oil and its fractions   50%
92 1515.40  Tung oil and its fractions   50%
93 1515.50  Sesame oil and its fractions   50%
94 1515.60  Jojoba oil and its fractions   50%
95 1515.90  Other      50%
96 1516.10  Animal fats and oils and their fractions 50%
97 1516.20  Vegetable fats and oils and their fractions 50%
98 1517.10  Margarine, excluding liquid margarine  50%
99 1517.90  Other      50%
100 1518.00  Animal or vegetable fats and oils and their fractions, boiled, oxidised, dehydrated, sulphurised, blown, polymerised by heat in vacuum or in inert gas or otherwise chemically modified, excluding those of heading No. 15.16; inedible mixtures or preparations of animal or vegetable fats or oils or of fractions of different fats or oils of this Chapter, not elsewhere specified or included.  50%
101 1520.00  Glycerol, crude; glycerol waters and glycerol lyes.           60%
102 1521.10  Vegetable waxes     50%
103 1521.90  Other      50%
104 1522.00  Degras; residues resulting from the treatment of fatty substances or animal or vegetable waxes.    50%
105 1701.11  Cane sugar     50%
106 1701.12  Beet sugar     50%
107 1701.91  Containing added flavouring or colouring matter 50%
108 1701.99  Other      50%
109 1702.11  Containing by weight 99 % or more lactose, expressed as anhydrous lactose, calculated on the dry matter  50%
110 1702.19  Other      50%
111 1702.20  Maple sugar and maple syrup   50%
112 1702.30  Glucose and glucose syrup, not containing fructose or containing in the dry state less than 20 % by weight of fructose 60%
113 1702.40  Glucose and glucose syrup, containing in the dry state at least 20 % but less than 50 % by weight of fructose 50%
114 1702.50  Chemically pure fructose   50%
115 1702.60  Other fructose and fructose syrup, containing in the dry state more than 50 % by weight of fructose   50%
116 1702.90  Other, including invert sugar   50%
117 1703.10  Cane molasses     60%
118 1703.90  Other      50%
119 1704.10  Chewing gum, whether or not sugar-coated 50%
120 1704.90  Other      50%
121 1806.20  Other preparations in blocks, slabs or bars  weighing more than 2 kg or in liquid, paste powder, granular or other bulk form in containers or immediate packings, of a content exceeding 2 Kg 50%
122 1806.31  Filled      50%
123 1806.32  Not Filled     50%
124 1806.90  Other      50%
125 1905.30  Sweet biscuits, waffles and wafers  50%

126 1905.40  Rusks, toasted bread and similar   10%
   toasted products

127 1905.90  Other      10%
128 1905.90  Other      20%
129 2001.10  Cucumbers and gherkins    50%
130 2001.20  Onions      50%
131 2001.90  Other      75%
132 2002.10  Tomatoes, whole or in pieces   50%
133 2002.90  Other      50%
134 2003.10  Mushrooms     50%
135 2003.20  Truffles     50%
136 2004.10  Potatoes     60%
137 2004.90  Other vegetables and mixtures of vegetables 60%
138 2005.10  Homogenised vegetables    50%
139 2005.20  Potatoes     60%
140 2005.40  Peas (Pisum sativum)    50%
141 2005.51  Beans, shelled     50%
142 2005.59  Other      50%
143 2005.60  Asparagus     50%
144 2005.70  Olives      50%
145 2005.80  Sweet corn (Zea mays var. saccharata)  50%
146 2005.90  Other vegetables and mixtures of vegetables 50%
147 2006.00  Vegetables, fruit, nuts, fruit-peel and other parts of plants, preserved by sugar (drained, glacÃ© or crystallised).50%
148 2007.10  Homogenised preparations   60%
149 2007.91  Citrus fruit     60%
150 2007.99  Other      60%
151 2008.11  Ground-nuts     50%
152 2008.19  Other, including mixtures   60%
153 2008.20  Pineapple     10%               60%
154 2008.30  Citrus fruit     50%
155 2008.40  Pears      50%
156 2008.50  Apricots     50%
157 2008.60  Cherries     50%
158 2008.70  Peaches      50%
159 2008.80  Strawberries     50%
160 2008.91  Palm hearts     50%
161 2008.92  Mixtures     50%
162 2008.99  Other      75%
163 2009.11  Frozen      50%
164 2009.19  Other      60%
165 2009.20  Grapefruit juice    50%
166 2009.30  Juice of any other single citrus fruit  10%            50%
167 2009.40  Pineapple juice     50%
168 2009.50  Tomato juice     60%
169 2009.60  Grape juice (including grape must)  50%
170 2009.70  Apple juice     50%
171 2009.80  Juice of any other single fruit or vegetable 75%
172 2009.90  Mixtures of juices    10%            75%
173 2103.20  Tomato ketchup and other tomato sauces  25%
174 2105.00  Ice cream and other edible ice, whether or not containing cocoa.         15%
175 2201.10  Mineral waters and aerated waters  75%
176 2202.10  Waters, include. mineral/ aerated waters containing added sugar/matter or flavoured     60%
177 2209.00  Coconut vinegar     10%
178 2301.20  Flours, meal and pellets of crustaceans, molluscs or other aquatic invertebrates      50%

India`s tariff concessions under the Bangkok Agreement

Sl.No. TARIFF  DESCRIPTION    Tariff preference rate
        offered under the BA

1 0801.11  Desiccated     30%
2 0907.00  Cloves (whole fruit, cloves and stems).  10%
3 0908.10  Nutmeg      30%
4 0908.20  Mace      30%
5 1513.19  Other      30%

6 1520.00  Glycerol, crude; glycerol waters   10%
   and glycerol lyes.

7 1703.10  Cane molasses     10%
8 1703.90  Other      10%
9 1801.00  Cocoa beans, whole or broken, raw or roasted. 25%

Preferential Trade Agreement between India and Afghanistan

Sl.No.  Tariff  Description   Extent of concession

1  080620  Green Raisins    50%
2  080620  Green Large    50%
3  080620  Black Raisins    50%
4  080620  Red Raisins    50%
5  081310  Dried Apricots Nuts   50%
6  081310  Dried Apricots    50%
7  080420  Fig Dried    100%
8  080250  Pistachios closed Shell   100%
9  080250  Pistachios Open Shell   100%
10  080250  Pistachios Shelled (Kernall)  100%
11  080231  Walnuts Unshelled   50%
12  080232  Walnuts shelled    50%
13  081340  Plums Dried    50%
14  080212  Almond Thin Shelled   50%
15  080212  Almond Hard Shelled   50%
16  080212  Almond Shelled    50%
17  081340  Mulberries Dried   100%
18  081340  Pine Nuts Toasted   100%
19  080620  Raisins Golden    50%
20  081310  Apricots Nuts, Bitter Unshelled  50%
21  081310  Apricots Nuts, Bitter Shelled  50%
22  080620  Green Raisins except Large  50%
23  081340  Cherries Sour Dried   50%
24  080610  Grapes fresh, All types   50%
25  080719  Melon fresh    100%
26  080810  Apples fresh    50%
27  080910  Apricots fresh    50%
28  081090  Pomegranates    50%
29  090910  Anise Seeds    50%
30  090940  Caraway Seeds, White, Black Kajak 50%
31  120400  Linseeds    50%
32  120740  Sesame Seeds etc.   50%
33  121110  Liquorice Roots plants for Pharmacy etc 50%
34  121410  Alfalfa Seeds    50%
35  130190  Asafeotida    100%

Items under Early Harvest Programme (EHP)- India-ASEAN Framework Agreement

1  180400  Cocoa butter, fat and oil

2  180500  Cocoa powder, not containing added 
    sugar or other sweetening matter

3  200820  Pineapples, prepared or preserved
4  200949  Other pineapple juice

India-ASEAN Framework Agreement (To Cambodia, Lao PDR, Myanmar and Vietnam) 

1  080211  Almonds fresh or dried in shell
2  130110  Lac
3  130120  Gum Arabic
4  130190  Others 
5  140110  Bamboos
6  140120  Rattans
7  140190  Other
8  170490  Other

Items under EHS -India-Thailand Framework Agreement

1  080450  EX. FRESH MANGOSTEENS, MANGOES
2  080610  FRESH GRAPES
3  080810  APPLES
4  081060  EX. FRESH DURIANS
5  081090  EX. FRESH RAMBUTANS, LONGANS, POMEGRANATES
6  100110  DURUM WHEAT
7  100190  OTHER WHEAT AND MESLIN


	GOVERNMENT OF INDIA  COMMERCE AND INDUSTRY  LOK SABHA
	Answer

